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~ cF ~ ~/~ ~ mcnR"/~~'C1~IIR1<l aEr
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-;fc/~~i~C'i~e1 ~ 31~rcn ~ &RT~-~ tR"
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NATIONAL COUNCIL FOR TEAOIER EDUCATION
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New Delhi, the 22nd December. 2006
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Short Title and Commencement:

2. In continuation of the above notification and in.exerciseof the powers conferred'
under sub-section 2 of SeCtion 32 of the NCTE .Act, 1993 (73 of 1993), the NCTE
hereby revise the Norms and Standards for teacher education courses leading t()

". .~:
Certificate in Physical Education(C.P.Ed), Bachelor of Physical Education(B.P.Ed) and.' '.'
Master of Physical Education{M.P.Ed) and makes the following regulations, namely:

F: No. 49.4!'-O06-NCTE (N&S).- Norms and Standards. for various teacher education
programmes have been prescribed and updated by the National Council. for Teacher
Education (NCTE) from time to time. 'The revised norms & standards for C.Ed and
D.Ed were promulgated vide notification No. F.49-412006-"NCTE (N&S) dated 30th,
November 2006 published in the Gazette of India Extra-Ordinary on 11th December,'
2006. . -

1.

(1) '..These regulations may be called the "National Council for Teacher Education
(Recognition Norms & Procedure) (Fourth Amendment) Regulations, 2006."

2. Applicability

(1) These regulations shall be applicable to all matters pertaining to grant oJ
recognitio?/permission to conduct. a teacher education programme. leading to
Certificate in Physical Education(C.P.Ed), Bachelor of Physical Education(B.P.Ed) and.
Master of Physical Education(M.P.Ed) , as the case may-be, or equivalent. '
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(2) They shall come into force trom the date of their publiqltion in the Official

Gazette.

(i) The Appendix - 10, II & 12 of the norms and standards which were.notified by
NCTE Regulations, 2002 and retained in the NeTE Regulations, 2005 shaltbe replaced
by the Appendix _ 1,2 and 3 to this amendment and be read as part thereof. .

~3. Extent of Amendment

. V. CTEWARI,Mcn1ber-Sccy ..

IAD VT JrUN ,i31J:?OO6/Exty.]

Not<.- The'NationalCouncil for Teacher Education (Recognition Norrhs& Procedure):
Regul'ati ons, 2005 \~erepublished. videNoli fi~ation No.19-' 42 /2005 MeTE (N&S),
dated 13'" January, 2006. These Regulations have subseqJently been amended bY Ihe' .

following Notilications: -.

i) No.49-4/2006/NCTE(N&S) dated 21.7.06
ii) No.49A/2006/NCTE(N&S) dated fS.11.20?6and
iii) No.49-4/2006/NCTE(N&S) dated 11.12.2006
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.orms andStamJards lor Certlflcate InPhyslcal,Education
Programma, [C.P.EdJ

[PARTIII":'-SEC. 4]

. Appendix-l

1.0 Preamble

The Certificate in Physical Education (C.P.Ed.) programme is meant for preparing
teachers in Physical Education for elementary schools (Primary and Upper
Primary/Middle) .

2.0 DUIation andworking~days

2.1 Duration
.The Certificate in Physical Education. programme shall be of a duration of two. .
academic years..

3.0

2.2 Working Days
There shall be at .least 200 working days exclusive of period of admission and

. examination and each working day being of 6 hours in a 6-day week

Intake, Eligibility and Admission Procedure
3.1 Intake

(a) There shall be:a unit of 50 students, for each year.
3.2 Eligibility. . .

(a) Candidates with at least 50% marks in the senior secondary examination» ..".
(+2)-or its equivalent, are ..eligibJe for admission. For those Who are position':.,
holders (1st, 2nd "OrJd) in State Level sports/games and those who haveJ\

.participated in theoNationallevel: sports/games, the.minimum percentage o't}!,
marks in the Senior Secondary examination (+2) shallbe at least 45%. The:~-'::- -
sub~clause3.2will take effect from the academicsession 2007.0B.';'

(b) There shall beJelaxationof marks/reservation of seats for SC/ST/OBC
other categories.~as .per the Rules of the Ceritral Government!
Government! UTAdministration concerned.
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3.3 Admission Procedure
Admission shall be made on merit on the basis of marks obtained in the qualifying
examination C!nd/or'inthe entrance examination orany others election process as
per the policy of the State Government. Due' weightage ,for physical
fitness/proficiency will be given as per the policy of the State Government.

4.0 Staff
4.1 Academic

4.1.1 (a)(i) Number

For a unit of 50 students or les$ (with combined strength 'of 100 or
'less for the 2 year course), the full time teaching faculty should
comprise:

Principal/Head 1
Lecturers 5

4.1.1.(a)(ii) Additional intake which will be in the multiple of, 50 students, the
number of full time teacher educators shall be increased by three.

4.1.1.(a)(iii) Appointment of teachers shall be so distributed as to ensure the'
required nature and level of expertise for teaching various courses,
games and skills related to physical education. I

I
I
I
!
~

I
I
!,
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I
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Qualifications:

Principal: - .
M.P.Ed. with at least5 yearsexperience'of teaching ina physicaleducation"

institution. ' . ' ,

Head:.
M.P.Ed with at least 3 years experience of teachirig'iri aphysical education
institution.

Lecturer;- .'
(i) M.P.Ed. ,',
(ii) 5 years' experience as Physica(lnstnictOr or any other nomenclature

at school level in recognized elementarY'school.

4.1.1 (b)

43 GV2007-4
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1 (Regular)
1 (Regular)
1(Regular)
2 (Regular)

one (Regular)
Number as'needed (Part
time)
Part time' .
Regular
Part time.
Part time
Part time
Parttime,
as .prescribed by
concerned ,State
Government! UT'
Administration.

Medical Officer
Ground men/markers/Helpers
Art
Work experience
Music
ICT

(b) Qualifications

(b) Qualificatio'ns
As prescribed by State GovernmenUUT.

4,2,1 Terms and conditions of service
(a) . The appointment shall be made on the basis of recommendations of the,

Selection Committee constituted as ,per ,the policy of the Central/concerned , " .'
State GovernmenU Board, whichever is applicable. .

(b) All appointmentsa:re, to. be made on full-time and regular, basis excepting :: ' ,,'
Jhos~,specified'as;parMime;' . .' '" ",'

(c) J\'ppointment of part-time teachers and other supportihg staff ,can be made .'
as per norms of the Governmen.t. ..' "

(d) The 'academic and other staff orthe'institutions shall be paid such salary as}:' .-
rn'ay be prescribed by the concerned Government by account payee cheque,;,~;a{

'or as per Advice into the bank account of employee' specially opened for thei;\:>?:
purpose.. .\ :~'~\~;"

(e) The management of. the institution shall discharge the 'statutory duties"~.y',;i
relating to pension" gratuity, provident fund, etc, for its empl.oyees. '.-',",'..~.:..•::',:,..-.::.)~::..

1J I

4 1 ~ _..1\..-1- • • t t' t ff, .",::.•.-\"~;rmlnISra Ive s a
(a) Number'

(i) Office-cum-Accounts Assistant
(ii) Office Assistant-cum Typist'
(iii) Store-keeper
(iv) HBlpers/attendants

4:. 2 Technical Support Staff
(a) Number

Librarian
Coaches for specializations offered -
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(0 .The age of superannuation of staff sha'lI be determined byihe~poli9Y of '.
concerned Government. '

Facilities
5.1 Infrastructure

5.1.1 There shall be provision for four classrooms, onemulti-purposehall,one
multi-purpose laboratory, seminar/tutorial rooms,. separate: room's,Jcir:the.
Principal, faculty members, office for the admindrative staff and,:i.r"store..
For every instructional room like classrooms;!aboratorY,libraryetc.::space
shall not be less than 10 sq.ft. per student. Multi-PurpO~eHall shallh~ye the ...
seating capacity for 150 persons, . " .' ' ..

5•.t2. There shall be a multi-purpose field for outdoor sports, a 400mt. tra'ck'and a., ,
hall for gymnastic and indoor games and sPPrts...ln'metropoIit~lp"'(ow[1.~lKi'ly..:":.j;:.;:'
regions; where availability' of open space is c6nstfained;';'ifafn~~be"'sH'~re9Pf~N..'
with other institution. '<2":"

5.1.3 To. provide these facilities, the Management/Institution shall at thetim~ 6fi'?i':,';:'
making' application, . have .in, its possession a minimum 0['2.5: acre:.Qi.,/':'.
land/land and building fre'e from all encumrbances either oh ,OwnershiriL'fJ>."
basis or on lease for as per the relevant regulations: .. . .'.'

5.1.4 Safeguard againstfire hazard beprovided in all parts of thebuHding. "
5.1;5 The institutional c~mpus, buildings, furniture etc" should' bedisabled;,\;; .

friendly..'.' .:?,.,~:;:.~;~t,';~;;:;:.~:>o~;"

Note: Th e exis ti ng Insliluli ons that may not be able to provid e (aiil;W~~fb)j~J8';\.'
as per sub.c1ause 5.1,.2 and 5.1.3 may share these facilities with'otheH.:;;;':}

. Institutions or create such facilities at a. different but:near/)yplaG~; ifV",'Li' .
there is a P'lucity of sp(;lce inthe existing.,nstitlitions ....','::)!:;:> •.•. ,;:,,; ... \tl,;~::':..'

'. . : . - '. . '.~::~:.:.~:.::.:;,,,: .:- . .' "'.. . . . " .
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.....

Instructional .'. . .,'
5.2:1 The institution must have' at least 2.5 acres of land. whidnshall,provide:::,::;''','

enough space for institutional building and for futu're expan'sibn and Open,'l;":'
space for organizing games & sports. Built in area.corisi~ling'{'qr:classr06m~~'f;,:j;:.
etc. shall not be less than ,12000 sq. ft. This must be:BI)'SUredeven iO;!~G;:':::~:':

.metropolitan and Hilly Regions where the total land rria'ybKless. than th~:;V~,:;::,;
"required 2.5 acres. . '.' '.' .. ....:~....' .\~~;mL;::t

5.2.2 There shali be a library equipped'withniinimliii(2bOO';tit1es.:~nd referenc~>::N:'J!r
books related to the. prescribed' cour$es. of st,udy; education~'I~j.~~iJ{~y
encyclopedias, year books, electronic publicalions(CD,'R6hls) and at least?i:X:~;~I
five journals on physical education and Jelated:subjec~.s,..,:the Library sha!!?RtiH;. .' "':-' '\Kr~11'~'

.',.P{f'~~~sf~III ."J;lr'~

. \~,~. (mTffR) .. <L :,;
. 'J'f. ffl ~nqiTx, v.cf)rn~fcArrT .' "
. l~m(1~;={1'~-54',):J;V:lt

. ~.,~,~,~\~-iJ~~~.tiL.'

5.2.

5.0
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have photocopying facility and Computer with Interhet facility for th~ use of
faculty and students teachers. .

5.2.3. Laboratories

Desirable
>- Sports-Psychology lab with some tests and apparatus

. 5.2.3.1 Education Technology lab equipment
Hardware for projection and duplication and educational Sciftware
required for imparting' ICT literacy including the following:

Public address system, Tape recorder, TV. set, LCD projector,.
one Epidiascope; Display' Boards (three) and Video cassette
recorder, Video cameras, one Cinematic projector, Movie Camera ..
ROT(Received only' Terminal) and SIT(Satellite' Interlinking

. Terminal) are desirable.

I
l

~

I
~I

!
I

i

5.2.3.2 Anatomy, Physiology andHealthEducatio~3Lab6ratory
}> Hqman Skeleton' \, . - 1
}> A liver weighing machine . 1
>- An anthropometer 1

. >- Growth charts. and body system charts. 2
>- Desirable weight andheighttables -.. 2
>- Skinfold calipers 1
>- Respometer 2
>- Haemoglobino meter . 1
> Body composition analyzer . 1
>- Health style testing unit - 1
>- Underwater weighing, density and obesity -1

5.3 Sports equipments
5.3.1 Athletic
>- .. Hurdles
> ". Starting clapper
> Measuring tapes (steel)
> Wire for marking the track
> Sto.o watches' .. .> Starting block
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> High jump stands (one pair & six
cross bars) . 1 pair> Vaulting piles (fibre glass) 6+2> Vaulting box

~.
;. Discus-Men & Women 6 each> Hammers 12(4 Kg. each) 6> Stop boards 2> Circles 2> Stands.for judges at finish 2> Flag pole 20> Javelin Men & Women (i~cluding two

aluminum) 6.> Take off board 2

5.3.2 Games
> The basketball boards and rings - 1(full set)~balls-12
> Volleyball posts _ 4,balls-12
> Equipment for cricket, soft ball, throw ball (Sets each)- 2
> Table tennis . - 2,Dozen balls & 6-bats
> Football goal posts with nets - 2pairs, 12balls
> Hand ball posts _2 pairs, balls-6
> Badminton posts :..4
> Badminton Rackets_24

. > Hockey goal posts with nets :. 1pair.. . .,'
> Hockey sticks - 3 dozen Iball~lcJirl#b> Football . _1dozen .'C

..~

.5.3.3 Equipment for indigenous activities.> Lezium . .
.> Dl1mbles
>. Indian clubs
> Flags, hoopla rings, and light

demonstration
> Beat board
> . Equipment for marshal arts .

50 pairs
50 pairs .
50 pairs

appar~tus for ~physical activities
I
~
I
!

I
l

Ir:
J
I
~
~
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1
1
1
2
6
1 doz, Coir+1 doz. rubber
1
1
1

Gymnastic Equipments
» Parallel bars '
» Parallel bar(uneven for girls)
» Horizontal bar
» Roman rings
» Climbing ropes
» Mats
» Balance beams (adjustable sets)
.» Pommelled horse
» Weightlifting set/power lifting set

5.3.4

5.5 MiscelJaneous
Other equipment required for major games, minor games, r~creational .
games, relays and combatives,"

5.4 Cultural Activities " '",
Suitable and adequate instruments" as and when needed 'for- various
activities shall be provided

5.6 Amenities ,
5.6.1 Functional ,and appropriate furniture for the purpose in required number

shall be provided for instructional and other purposes.
5.6.2 The institution shall provide separate common rooms for male an'd female'

,teacher educators/student-teachers. . ,
5.6.3 Safe drinking water be provided in the institution, as needed.
5.6.4 Sufficient number of toilets shall be made available for'staff ana students.
5.6'.5 Arrangement shall be made for a canteen,'telephone facility and parking of "

vehicle.
5.6.6 Effective arrangements shall be made for regular cleaning of the campus, ..

water and toilet facilities" and necessary repairs: and. replenishment of., .
furniture and other equipments.' I .

If one or more courses in teacher education are run by the same institution in the sam~
building the facilities of multipurpose hall, playground, library and laboratory (with
. proportionate addition,of books and equipments) and instructional space may be shared.

Note: The provisions of 5.3 will come into effect from the academic session 2007-08.

. General
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Norms and Standards for Bachelor of Physical Educ~t,ion
(B.P.Ed.) Programme

1.0 Preamble
The Bachelor of Physical Education (B.P.Ed.) programme is meant for preparing teachers

" in P~ysical Education for Secondary/Senior Secondary Schools. It isa professional course
having three major components (a) theoretical orientation (b) ,.school e.xperience (c)
practical work.

2.0 Duration ~nd working days
2.1 Duration

The B.P.Ed.programme shall be of a duration of one academic year.

2.2 Working pays .
There shall be at least 200 w6rking days exclusive of period of' examination and
admission etc. A working day shall be of a minimum"of 6 hourS,in a six-day week,
during which physical presence in the institution of all teacher educators and
student teachers is essential.

3.0. Intake, Eligibility and Admission Procedure

3.1. Intake

3.1.1. There shall be a unit of 50 students, divided into two batch of 25 for ..
practical activides to facilitate teaching and skiltleamJng. .

3.2

1

[.-

I
r
b
i'
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OR
(e) Graduate with SO% marks with IC'certjfica~e in NCC .

.3.2.2 For those in category (a) to (e) above who are position holders (1sl ,2ndor
3

rd
) in State Level sports/games ana those who have participated in the

National level sports/games, the minimum percentage of marks in the
Graduation shall be at least 45%.

The sub-clause 3.2.1 will take effect from the academic session 2007-08.

3.2.3. There shall be relaxation of marks/reservation of seats 'for SC,/ST/OBCc;lS
per the Rules of the Central GovernmehUState" GovernmenUut.
Administration concerned.

3.3Admission Procedure

Admission shall be made on merit on the basis of marks obtained in the qualifying
examination and/ol in the entrance examinatio'n or any other selection process as
per the policy of the University/State Government with due weightage for physical .
fitness/proficiency, as per the policy of the State Government. .

4.1.3.(ii) .. For an intake of additional number of 50 students or part there of, the
number of full time teacher educators shall be increased by three.

4.1.a.(iii) .Appointment of teachers shall be such as.to ensure the availability of
expertise for teaching various courses. related to physical education. :

I
I
j
I

I
I~I
f

•.' .

1
5

Number

I'~\AI\\

v~ f.i7.Grco~)
11 m fflwr\', ffilfTVF-'t ntifttt
fflRi01 C1j~~l,~-54

Academic
4.1.a.(i}

Principal/Head
Lecturers

. For an intake of 50 students from the academic
session 2007-08 onwards ..

4.1

4. Staff
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4.1.b QualifidHi6ns

Principal -
(i) PhD (Physical Education) or equivalent published work
(ii) M.P.Ed. ~

.(iii) 10 years' experience of teaching including five years' teaching. in an
institution of physical education.

i

i
!
I
i
I

I
I
I
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Number as needed (Part time)
one (Regular) , '
Part time
one (Regular)

Lecturer :-
(i) MP.Ed with minimum 55% marks

Head:-
(i) . PhD (Physical Education) or equivalent'publishe'd work
(ii) M.P.Ed.
(iii) 7 years' experience of teaching including three years/teaching in

institution of physical education.

Coaches for specializations offered -
Librarian
Medical Officer

, Ground men/markers/Helpers

4.1.c >Technical Support Staff '

43 GI/2007-;-5

Note:-
(i) . There shall be relaxation of five percentage of marks at' the Masters level for ..'

. SC/ST/OBC/Other categories, as per the rules of the Central Government! concerned.
State GovernmenUUT Administration. '.'

--. (ii) Apart from the qualification' prescribed above for lecturer, the candidates shall. have toe,
qualify NET/SLET qualifications or alternative qualifications thereto as prescribed by UGc>f,'
from time to time before the commencement of the academic session 2009.:2010. . '. . .

(iii) In. the event ot f'jj;-availability of eligible and suitable candidates for appointment as{ ....,'/
, Principal/Head as per above eligibility criteria, it would be permissible to appoint retiredi:,',;

Principal/Head in physical Education on contract basis for a period not exceeding onei%,':'
year at a time till such time the candidates complete 65 years of post-retirement.contrElc(.:';-;
service . '~;~~,,::-:"':::'-;'

" " ,~'/';; ';

(iv) The existing faculty .already working is exempted from acquiring additionallnev't:>J,:;:;:
qualifications prescribed in 4.1.b above. ,,' ;':':-,""

.:",,:"_i
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Art
Work experience
Music
leT

Part time
Part time
Part time
Part time

4.1.d Qualifications
As prescribed by concerned affiliating University/UGC.

,4..1:f Qualifications ~
As prescribed by concerned State Govt./affiliating University.

4.1.e Administrative staff

(i) Office-cum~Accounts Assistant -
(ii) Office Assistant-cum Typist'
(iii) Store~keeper
(iv) Helpers/attendants

Number
1 (Regular)
1 (Regular)

" 1(Regul~r)
2 (Regular)

.4.04

(a)

(b)

(c)

(d)

(e)

(D

TeJimsand :conditionsofservice

, The appointment shall be made on the basis of recommendations of the Selection
Committees constituted as per the policy of the' Central/concerned, State
Government/Affiliating University/Board whichever is applicable. ,
All appointments shall be made on full-time and regular basis excepting those
specified as part-time.
~Appointment of part-time teachers and other supporting staff shall be made as per
norms of the concerned Government/University/UGC.
Th'e academic and other staff ofthe institutions including part-time' staff shall' be
paid such salary as may be prescribed by the concerned Government/University
from time to time by account payee cheque or as per Advice into the Bank account
of employee, especially opened for the' purpose.
The manag~ment of the institution shall discharge~ the statutory duties relating to
pension, gratuity, provident fund, etc. for its employees., ~ .
The, age of superannuation' of staff shall be determined by the policy of concerned
. Government/Uni.versity.

~;
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Note: The existing Institutions that may not- be able to' pno.'lride:facilities full~:':""::'::
as per sub-clause 5.1.2 and 5.1 ;3may' share the,s:erfatilities, with, ottl~r,"
Institutions or create such facilities at a differemIt'futJ11Ulearbyplace iF:
there is a paucity of space in the existing Instituti'ons~,'

.' " ..:-::~.:;~~..::.~~~
.:".;~-.;~::::.:.'

5.2. Instructional .;(:;\/
5.2.1 The institution must have at least 5 acres of land whiCh. shall pro\fid~/:':,

enough space for institutional building and open' sp~ce,for organiziH~'::;,:,:
games & sports keeping .in view future expansion. Built iniarea,consistingqf{ijO:.
class rooms etc. shall not be less than 12000 sq. it. Thismust~ beensur~a~\
even in metropolitan and Hilly Regions where the total land may be les~~>~L
than the required 5 acres. .';:,,".~>~'~i

5.2.2 The institution shall have easy access to .sufficient" number (5~1Qf:~6),'
recognized'secondary schools within reasonable distance' for field work~rm:ic~r
practice teaching related activities of the. student teachers. A list of sutt{\i;t;:

.'. schools should be prepared. It is desirable.that the, institution has\~:h;\':;~':.
attached school under its control:' '\);:::\,»

5.2.3 There shall be a Iibrary-cum-readi(lgroorn, equipped with. minimum 2Q,@,Q.;;:;:);'
titles and reference books related to the' prescribed course of stq(f~;/!i:):;
educational encyclopedias, year books, electronic publications (CD RQm~,yf:i~'~ '.' >;i~~i

'llWT<fi ~\,( u I,O};
1l.'w '"!ixtiiR, j:j~ ~ ('C".

l~.~--{f. ~-54 ',::ir::' .
. .~~ ;',

'.:~i:~Hi(~~;o/"

Facilities
5.1 Infrastructure

5.1.1 There shall be provIsion for two classrooms, one multi-purpose hall,
seminar/tutorial rooms, ~,eparate rooms for the Principal and faculty"
members, office for the administrative staff and a store. For every
instructional room like class room, laboratories, libraries etc. spaces shall
not be less than 10 sq.ft. per student. Multi-purpose Hall, shall have the
seating capacity for 150 persons.

5.1.2 There shall be a multi-purpose. play field for" outdoor sports, a 400 mt. track, .
gymnasium and a hall for indoor games and sports. In metropolitan
towns/hilly regions, where availability of open space is constrained, it c"an be
shared with other institution.

5.1.3 To provide thesy facilities, the Management/Institution shall at the time
making application, have in its possession a . minjmum. of 5 acres
land/land and building free from all encumbrarrcesas.: per th'e .
Regulations.

5.1.4 Safeguard against fire hazard be provided in all: parts ofthe,building.
5.1.5 The institutiona!campus building, furniture etc: shouldtbadisabled friendly~

5.0
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and minimum five journals on physical education and related subjeds. The
library shall have photocopying facility and computer with internet facility for
the use of faculty and student - teachers. .

5.2.4 ~ The institution shall have equipments & facilities for Indoor sports, outdoor
sports and physical activities, sports medicine laboratory, Educational --(

.Technology laboratory, Health Education .laboratory, Sports PsychOlogy
laboratory, Anatomy and Physiology and Health Education laboratory,

~Athletics, Sports and field equipment for athletics and games as prescribed
by concerned University and suggested below.

5.2.4.1 Laboratories

Sports ~Medicine Lab equipment:-. ~Diagnostic table, Infra-red,:
lamp, Sterilising unit, ~First. Aid ~b'ox, B.P.- apparatus, Stethoscope,
Goniometer, Stopwatch, Oral thermometer, Icebox,' Vibrators.;2,
Exerciser(bicycle), Ultrasound therapy unit,' Shortwave therapy unit, Wheel
chair, a pair of Crutches; Weighing machine, Skinfold Caliper, Electronic
bicycle ergometer (for measuring uptake capacity), an Operation table. '

5.2.4.2Education Technology lab equipment.

~Hardware for projection and duplication and educational Software
including the'following:
Public address system, 'Slide projection, Tape recorder, T.V. set,
Overhead projector, one Epidiascope, Display Boards (three) and
Video cassette recorde'r, Vide cameras, one Cinematic projector,
Movie Camera. ROT(Received only Terminal) andSIT(Satellite

, Interlinking Terminal) are desirable..

5.2.4.3Anatomv! PhysiologV and Health Education Laboratory

,
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Desirable:- .
).> Body composition analyzer
).> Health style testing unit
).> Underwater weighing, density and obesity.

5.2.4.4 Sports psychology laboratory

).> Psychological Tests and instruments used for tes!ing

5.2.5 Sports and field equipment

I

I
I
i
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20 balls
2 sets, 20

20
1 .
4
1
6
6 .

1
.6 each
6
6
2
2
2
6

6
2
6
1

Hurdles
Starting clapper.
Measuring tapes( steel)
Wire: for marking the track
Stop watches
Starting block
High jump stands (one.pair &
six cross bars)
Vaulting box
Discus-Men & Women
Shotput
Hammers(for men & women)
Stop boards
Circles
Stands, for judges at finish
Flagpole
Javelin - Men & Women(including
two aluminium)
Take off board .
Mattress
Weight Training Set

5.2.5.1 Athletic

5.2.S:2Games
>- The basketball boards and rings (fullset)-
>- Volleyball posts
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Equipment for cricket, soft ball -
Table tennis table
Two pairs of football goal posts with nets-
Two pairs of Hand-bal posts, and
one dozen bails
Badminton posts
2 dozen hockey sticks and 3 dozen balls

- Badminton rackets
Shuttles

6 balls each
2 sets

- 20 balls

4

2 dozen
Asper need

- 5.2.5.3 Equipment for indigenous activities
» Lezium
» Dumbles
» Indian clubs
» Flags, hoopla rings, and light

apparatus for physical. activities -
» Demonstration/ display
» -Beat board
» Equipment for marshal arts

50 pair
50 pairs
50 pairs

.' •... 1

. ,

5.2;6 COItural activities
Suitable and adequate instruments should be provided as and when
needed for various activities

I
i
t~I
I

l ~J

5.2.5.4 Gymnastic Apparatus
» One parallel bars,
» One parallel bar(uneven for girls)
» One horizontal bar
>- Two roman rings
>- Six climbing ropes
>- One dozen mats-coir
>- One balance beam's (adjustable sets)
» One pommelled horse'
» Multigym '

Note: The provisions of 5.2.5wi//- come into effect from the academic session,
2007-08.
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5.2.7 Miscellaneous
Other equipment required for minor games,recreationai games, relays
combatives.

/)-- 5.3. Amenities

5.3.1 Functional and appropriate furniture for the purpose in required number
shall be provided for instructional and other purposes including desks and
chairs and tables for students, teachers, hall, staff, office, laboratories,
bookshelves," filing cabinet, reading room tables with chairs for laboratory,
blackboards, notice boards, bulletin boards, steel almirah, cabinet storage
rack etc.

5.3.2. The institu,tion shall provide separate common rooms for male/female staff
and students.

5.3.3. Safe drinking water be provided in the institution. ..
5.3.4. Sufficient number oftoilets, shall be made available to staff and students.
5.3.5 Arrangement shall be made for a canteen, telephone.facility and parking of

vehicles.
5.3.6. Effective arrangements shall be made for regular cleaning of the campus,

water and toilet facilities, necessary repairs and replenishment of furniture
and other equipment.

6.0 General
If one or more courses in teacher education are run by the same institution in the same
building, the facilities of multipurpose hall, .playground, library. and laboratory with
proportionate addition of books, equipments and instructional space may be shared..

I~.'.
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Apperidix-3

Norms and Standards for MaSter of Physical Education ~
Programme [M.P.Ed'] i

..•. --~. 1. .••. ~.. '•

1.0 Preamble
(a) The Master of Physical Education (M.P.Ed.) programme is meant for candidate~

desirous of pursuing post-graduate programme in physical education, and for,
preparing a professional cadre of physical education" teachers at the senior
secondary level as well as teacher educators in Colleges 'of Physical Education
and University Departments of Physical Education. ' ,

(b) Only UniversityDepartments or institutions offering B.P.Ed. programme are eligible
to offer M.P.Ed. course.

2.0 Duration and working days
, 2.1, Duration

The M.P.Ed. programme shall be of a duration of two academic years.
2.2, Working Days

There shall be at least 200 working days in each academic year exclusive of period" ','
of examination and admission etc., for instruction, field work and internship in, a' ,,'
school, a working day being of 6 hours in a 6-day week.

3.0 Intake, Eligibility and Admission Procedure
3;1 Intake

". . \

The intake of students shall'not exceed 30 each year. (60 in 2 years)
3.2' Eligibility ,

Candidates who have obtained at least 55% marks in the B.P.Ed. degree are
, eligible for admission. There shall however be a relaxation of 5% marks for those
who are position holders (1st, 2nd or 3rd) in State Level sports/games and those
who have participated in the National level sports/games. The sub-clause 3.2
will take effect from the academic session 2007-08.

3.2.3 There shall be relaxation of marks/reservation' of seat.s for SC/ST/OBC and other.
, 'categories as per the Rules of,the concerned State Government.., ~I
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3.3 Admission Procedure
Admission shall be made on merit on the basis of marks obtained in the qualifying
examination and/or in the entrance examination ,or any other selection process
as per the policy of the State Government/University.

4.0 Staff
4.1 Academic

4.1.1 Number-for intake of 30 students or less with combined strength of 60
or less for the 2 year course.
Professor/or Reader 1
Readers/Lectures 4

4.1.2. For an intake of additional number of 10 students, one additional lecturer,
, ,

shall be appointed.
Qualifications

(a) Professor

(i) ,Ph.D in Physical Education or equivalent published work
(ii) . MoP.Ed.
(iii) 'At least 10 years' experience of teaching. Physical 'Education courses

"','j

including.5 years' in MoP.Ed.programme. ,.J"
I':"1 .. , ,"

I-
I

j

I
!

I
j,

;:.. ".... , ..:

(c) Lecturer:-
,M.P.Ed with minimum 55% marks .
Ph.D. in Physical Education or NET in Physical Education

(b) Readers
(i) PhD in Physical Education or equivalent published work
(ii) , MoP.Ed. with at least 55% marks.
(iii) 'At least 5 'years experience of teaching in B.P.Ed./M.P.Ed. programme.

(ii)
(iii)

Note:-
,a. There shall be relaxation of five percentage of marks at the Masters level for

SC/ST/OBC/Other categories, as per the rules' of the Central Government/,
concerned State GovernmentiUT Administration ..

b. In the event of non-availability of eligible and suitable candidates for appointment
'as Professor/Reader as per above eligibility criteria, it would be permissible to ,
appoint retired Professor/Readers in Physical Education on' contract basis for a '
period not exceeding. one year at a time till su~h time the candidates complete 65
ye~rs of post-retirement contract service.

. L/3GJ/...:(007- b .
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4.1.3 Technical Support. Staff
In addition to the staff required for B,P.Ed. ,. the following staff will be
required.

Number
(i)

(ii)
Technical Assistants
Helpers

two (Regular)
one (Regular)

t

Qualifications
As per the' norms prescribed by' theconterned affiliating
UniversityIS tate GoverrimenUUGC.

4.3 Terms and conditions of service : .
(a) The appointment shall be made on the basis of recorilmendatioDs of the

Committees constituted as per the policy of the. Central/concerned
GovernmenUAffiliating University whichever is applicable.

(b) All appointments except those specified as part-time are to be made on full-time and
regular basis. .

,(c) Appointment of Technical & Administrative staff can be made as per norms of the
concerned GovernmenUUniversity/UGC,

(d) The academic and other staff of the institution (including part-time stafn shall be paid
such salary as may be prescribed by the concerned GovernmenUUniversity from time ;'
to time by account payee cheque or by Advice, into' the Bank account of employees'i'X,.k>,'
opened specially for the purpose. ' .:/Y~).'

(e) The management of the institution shall discharge the statutory duties relating to:,"::}'::'
. pension, gratuity, provident fund, etc. for its employees.': ..:;;.:

m . The age of superannuation of staff shall be determined by the policy of concerned .'.;',r. i\
GovernmenUUniversity, , I

:,::;:.,.,"t.f}.: ..'..':" .
Facilities '.; :,t
5.1 Infrastructure)t<;.,,<~:

5.1.1 There shall be provision for two classrooms fo accommodate 30 students:;;/:;,.F:~.;\
e,ach and. one multi-purpose. hall to accommodate.' 100 persons,{{.l;~tl<::~<
seminar/tutorial rooms, •separate rooms for the Professor/Head, faculty~:'/';IU:}\~
members, office for the administrative staff and a. store. For every;'~;:)~':/:
instructional room like class room, laboratory, library etc: spaces shali not:!;;Ji;-<, ~
be less than 10 sq.ft..per student. . '..of':', ",

5.1.2. There shall be a multi-purpose hall/gymnasium for' indoor sports and- ':"):/'-,:
facilities for outdoor sports. . \:::J;:~:Li'::

. ./ ,'-;""', '.'
.• JJ;~ ~. • .,~--
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5.1.3. To provide these facilities';'Uie-M~n(jgemef)Ulnstitution shall at the time of
making application, have'i:iii:'its~,;posse-ssio(p2.5 acres of land/land and
building, free'from.allencumbranees,,:eHher on'ownership basis or on lease

,. . as per the provisions of th~'prevale'rlt Regulafi6rfs::'.L::
. 50.1.4. Safeguard against .firehazardb~:prbVided'in all part? of the building.
:5.1~5.. The' institu'tionalcampus; building,:'furniture:etc.' S'hbtiTcfbedisabled-friendly.

.',: .' ,':.;: ; .;:•...~~:.. :., \
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Note: The existing Institutions.:thafmay:.rtb't be ~b.le to provide facilities fully
as per sub.c1ause ,5.1.3 m~y,; share .>these facilities with other
Instituti6ns'orcre'ate':such~'facilitr~s:;.at a\diJferent but nearby place if.
there.is a paucity of space: irHhe',exist.ing;Jns~itutions. ...•.....

.~":'., :'i:.j~<",,~,.:'<' lv' ~bH~,'i:~~,
5.2. Instructional . .• .... ..-:);.:;1 .. ., ../,r;!;,)';

. . 5.2.1 The. institution must have atdeasr:Z.5.!. acre.s>;ofland which shall provid~;:'~'o;;,
enough space for institutional cbufJdihg"snd:for future' expansion and ope6:::~:;:(t'
space for organizing games &sPbttSt:.8uilt in area consisting of classroon)s':;.{';'
etc. shall' not. be less' than;;12000":sq::' ft. :This must be ensured even iR:,;'
metropolitan and Hilly Regions where thetotalland may be less than the'
required 2.5 acres. .'

52.2'. The size of instructional,s'paces'shall not.o£rless<'mi:fnj 0 sq.ft. per student..
.' 5:2.3. There shall be. a library with: reading' room' facility and equipped with.

minimum 2000 titles andrefefence books -related to all specializations and~
courses, educational e'ncyclopedias; electronrc'~publlcations(CD Roms) and:',
at least 5 journals, internet connectivity. 'At.teast 100 quality books will be. ~.
added in the library every year. The Library shall have photocopying facilify'.' . , ,,:

.,:':", ' ahct. wmputer With'intern'et>faGility;::for:.the:'u'sed;:hf'taculty and student$:. ;'.
teachers. .:.:,} .. ; '":, {':;y!;.':;\:;', •.....

5.2.4 There shall be adequate equipments for various indoor and..outdoor sports' .
. and games. . .,',; . ::;,!l':)t~. /:J; .'"'.. ;

....., ,',' ':5;2:5 .' Laborafbries~'fbrconducting instructional.activities.forappro5';'Efd intake of 60; J

students(twoyears),':', .: ":':.:> .... J .

.':S-~2.5;l' There shali bea ..Health 'Education, Physiotherapy and':Spbrts
laboratory with the following equipments :: --:....,':.:,; ":.'::

(i)':'. A standard weighi,Fl9 machine. : ." /.,:>:'.~;}::n"
... ' "'(ii)<:"'An anth'ropometer/heighfstand:';:;;:.:,l?tL',;: ~;~..;:.j} .

.(iii) Desirableweighf- and,height.tables.,' ~<:':.;:. .
.....•. (,'v"}" ''In'ff'a're'd''La'm" p: '...... . :.,.,' ":,,,.,'>', '.' .,..t ":;;-.:rp/;

.•. '. - - , . '. ' "':. "'\ '; ~"'..,'- ,'-"':'!: :,)-"'~:(~~ - . ,';".":J,: ':r'

(v) ". Ultraviolet Lamp , .' . '.,
(vi) '. Short wave diathermy
(vii) Motorized tread mill

43 GI/2007-7
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(viii) BicydeErgometer.'
(ix) B~P.'Apparatus
(x) Harward step test equipment .

5.2.5.2. There. shall be.a' Psychology Laboratory with apparatus for simple
. experiments related to educational and sports psychology. 'i.' •.

5.i.5.3: .There shall be Anatomy and Physiology Laboratory. with the
following equipment. .
(iv) Human Skeleton
(v) Metronomes -1 .
(vi) Models and charts of various bodysystems
(vii) Stopwatches-5
(viii) Spirometers-2.
(ix) Electronic barometer
(x) Weighing machines-2.
(xi) Peak fiow meter-1 .
(xii) Goniometer":1 .'
(xiii) Dynamometers (hand, leg back) -!1 ~ach

5.2.5.4. There shall be an Educational Technology and' media laboratory
with hardware for projection andduplicatibn. and educational
software required for I.C.T. laboratory including TV, Camera. ROT
(Received Only Terminal) I SIT (Satellite Interlinking Terminal) are
desirable.

Note: The provisions of 5.2 will come into effect from the academic'
session 2007-08.

, ..• : :'~' ' .,

6.3. Amenities
6,3~1Functional'and appropriate fur~ituce for the purposeinrequired number shall .

be provided for instructional and other purposes..
6.3.2. The institution shall provide common rooms for' female teacher

educators/trainees ..
6.3.3. Safe drinking water be provided in the institution. .
6.3.4. Su'ffident number of toilets, separate Male and Female, shall be made .

available to staff and students. :
. 6.3.5 Arrangement shall be made for a canteen, telephone facility and parking. of

vehicles.
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6.3.6. Effective arrangements shalli:b~'1maqe:JQfregl,JJarcleaning of the' campus,
water and toilet facilities, neces.swy\ repp'ir~.~n(ireplenishment of furniture
and other equipment: .. >j' .,. .. i:l~':;i':,:::'ii.;:i . .

.'; ."0 .••••• ;•••

"\' {~.~<l..1~~

-,.~ 7.0
f

General'. . .. :. ",',;.:>:,::: '.::: i...., .' ,',..,,'-;: !.~.'.'.,: " '~'.

If'one otmbre: coursesjn':teacher,educatibn:qre;:[un: by.,th~'S9Jll~:'iQ~titutionin the same
building, the facilities of multipurpose hall,>plC)ygrql)nf:kd,iprary and laboratory (with
proportionate addition of books.andequipments) 90dJnstrucJionai space may be shared,
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